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Presentation of the report of the Com-
mittee on subordinate legislation

SHRI BHUBANESWAR KALITA
(Assam) : I present the Ninety-ninth Report
(in English and Hindi) of the Committee on
Subordinate Legislation.

MESSAGES FROM THE LOK SABHA

(I) The Gold Bonds (Immunities and
Exemptions) Bill, 1993.

(II) The Wild Life (Protection) Amend-
ment Bill, 1993.

SECRETARY-GENERAL : Madam, I have
to report to the House the following messages
from the Lok Sabha, signed by the Secretary-
General of the Lok Sabha :—

()

"In accordance with the provisions of rule
96 of the Rules of Procedure and Conduct
of Business in Lok Sabha, I am directed to
enclose the Gold Bonds (Immunities and
Exemptions) Bill, 1993, as passed by Lok
Sabha at its sitting held on the 19th March,
1993".

(ID

"In accordance with the provisions of
rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose the Wild Life (Pro-
tection) Amendnment Bill, 1993, as passed
by Lok Sabha at its sitting held on the 19th
March, 1993".

Sir, I lay a copy of each of the Bills on the
Table.
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RE-ALLEGED TAPPING OF TELE-
PHONES OF SHRI ARJUN SINGH, (THE
MINISTER OF HUMAN RESOURCE
DEVELOPMENT).

SHRI YASHWANT SINHA (Bihar)
Madam, Deputy Chairman. . . (Interruptions).
Madam, I have a very important issue to raise.
(Interruptions).
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SHRI YASHWANT SINHA : Madam,
you have to identify one of us to speak.
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THE DEPUTY CHAIRMAN Please.

(Interruptions). Let me make one announce-
ment first. (Interruptions). Please, Let me
make an announcement first. (Interruptions).
Order. (Interruptions). You may raise it.
(Interruptions). Let me first raise...
(Interruptions). 1 will allow... (Interruptions).

SHRI YASHWANT SINHA : Madam,
please identify the person whom you want
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to permit. We want to raise our issues in an
orderly fashion.

THE DEPUTY CHAIRMAN : That is why
I am saying. . .(Interruptions). We have very
little time for discussion. Let us take the
Legislative Business first and then we can go
ahead till the night for anything which is
bothering you. (Interruptions) .

SHRI DIPEN GHOSE (West Bengal) :
This is a very important issue. (Interruptions)

SHRI YASHWANT SINHA : These issues
cannot be swept under the carpet. They have
to be taken up here and now.

SHRI DIPEN GHOSH : Madam, this is an

issue. ..

SHRI YASHWANT SINHA : Madam,
these issues have to be taken up here and
now.

THE DEPUTY CHAIRMAN : We have the
listed business. Let us go ahead.
(Interuptions).

SHRI MOHAMMED AFZAL alles MEEM
AFZAL : Madam, Mr. Arjun Singh has
written a letter. . . (Interruptions).

SHRI YASHWANT SINHA : Madam, if
you don't identify somebody then we are
going to lose more time in this confusion.

THE DEPUTY CHAIRMAN: Mr.
Yashwant Sinha, you are a senior Member of
this House. We have some listed business
which we have to complete. If you don't
cooperate then how are we going to finish that
? It is your business also.

SHRI YASHWANT SINHA : We have
cooperated to the best of our ability. The
consideration that the Opposition has shown
to the ruling party is unprecedented in this
Session.

THE DEPUTY CHAIRMAN : The ruling
parly is keeping quiet
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SHRI YASHWANT SINHA m. They have
to keeP quiet. They don't have anything to
speak. Interruptions).

SHRI DIPEN GHOSH : telephones
are being bugged. . . (Interruptions).

THE DEPUTY CHAIRMAN : Whose
telephone is being bugged ? Please. ..
35" ey LTUDLIONS).

__ . YASHWANT SINHA: How can
this Government function ? The Government

has to come out with a statement. The
Government must clarify its position.
{Interruptions).

SHRI DIPEN GHOSH : This is a very
serious matter.
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SHRI YASHWANT SINHA : The senior-
most member of the Cabinet is making an
allegation of telephone tapping and bugging
of his house. He is saying that the intelligence
agencies have been misused for political. . .
{Interruptions). This is what is happening.
{Interruptions).

THE DEPUTY CHAIRMAN : Whose
telephone ? ... (Interruptions) . . .
SHRI YASHWANT SINHA : How can the

Government function ? What is happening ?7¢
* m (Interruptions) . . .

THE MINISTER OF HOME AFFAIRS
(SHRI S. B. CHAVAN) : Madam, may [ say
something ?. . . (Interruptions) . . .

THE DEPUTY CHAIRMAN: The
Home Minister wants to say something...
(Interruptions) . . .
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SHRI YASHWANT SINHA : We have not
been able to say our say. Let the Home
Minister react after we have said what we want
to say. . . (Interruptions). . .

THE DEPUTY CHAIRMAN : You have
said enough. I am not permitting. .. (Inter-
ruptions) . . .

SHRI YASHWANT SINHA : Madam, we
kept on asking the Government why the
Government intelligence agencies were failing.
.. (Interruptions) . . .

THE DEPUTY CHAIRMAN: He is
saying something. . . (Interruptions). . .

SHRI YASHWANT SINHA : Why the
intelligence agencies were not able to
(Interruptions). . . unearth the Bombay bomb
blast, the Calcutta bomb blast because the
intelligence "agencies were indulging in
political espionage. . . (Interruptions) .. .This is
what we are saying... (Interruptions) . . .

THE DEPUTY CHAIRMAN : The Home
Minister wants to say something. Please,
order, order... (Interruptions). . .

SHRI YASHWANT SINHA : This is an
incomparable situation. . . (Interruptions) . .
.that the ruling party should wuse the
Government machinery for spying against each
other while people suffer. Hundreds are killed
because they are not able to unearth the bomb
blast. . . (Interruptions) . . .

THE DEPUTY CHAIRMAN : Whatever
matter you are raising. . . (Interruptions). . .
The Home Minister got up to respond to it. . .
(Interruptions).. .Let him respond.
(Interruptions). .. There is nothing alarming. . .
(Interruptions) . . .
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SHRI N. E. BALARAM (Kerala) : You
must allow us to raise the issue. .. (Inter-
ruptions) . . .

THE DEPUTY CHAIRMAN : No.I
won't. One person is enough. I cannot allow
discussion on any subject which is not listed. . .
(Interruptions)... 1 won't. . . (Interruptions) . . .
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SHRI DIPEN GHOSH : Why not ?. . .
(Interruptions)... It is a serious allegation . ..
(Interruptions) ...

THE DEPUTY CHAIRMAN : Because it is
a serious allegation he is replying to it. . .
(Interruptions) . . .

SHRI DIPEN GHOSH : It is most im-
portant . . . (Interruptions)... It is concerning
surveillance of a Member of Parliament . . .
(Interruptions). . .

THE DEPUTY CHAIRMAN : That is why-
he got up to reply to it. . .(Interruptions) . .
.You listen to him. . . (Interruptions) ...

SHRI DIPEN GHOSH : Madam, here is a
charge of a Union Cabinet Minister that his
telephone is  bugged... (Interruptions)
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SHRI S. B. CHAVAN : Madam, I want to
submit. .. (Interruptions) . . . that so far as the
allegations made against the intelligence
agencies and about tapping of telephones of
politicians are concerned. . . (Interruptions) ...
it is totally baseless. It is absolutely false. . .
(Interruptions) I am saying this.
(Interruptions). .

SHRI YASHWANT SINHA : Will the
Home Minister go on record. . . (Interrup-
tions) . . . Let the Home Minister say on
record that Mr. Arjun Singh has not written a
letter in this connection to the Prime
Minister... (Interruptions).. . Let him deny it. .
. (Interruptions). . . Let him deny the fact that
Mr. Arjun Singh has written a letter to the
Prime Minister. . . (Interruptions) . . .

THE DEPUTY CHAIRMAN : Now that
matter is closed. After the Home Minister's
reply the matter is closed. .. (Interruptions) . .
.Please.. . (Interruptions)

SHRI DIPEN GHOSH : According to the
Home Minister. . . (Interruptions). . .

THE DEPUTY CHAIRMAN : Please . . .
(Interruptions) . . . One minute. . . (Inter-
ruptions) . . .
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SHRI N. E. BALARAM : We have to say;

then let him be allowed to
(Interruptions).. ,

say..

THE DEPUTY CHAIRMAN : He said it. .
. (Interruptions) . . .

SHRI N. E. BALARAM : You allowed him
to speak first. . . (Interruptions). . .

s ® e (s"'l taary xw)
waq arfga,

THE DEPUTY CHAIRMAN : 1 cannot
permit it every day. Just a minute.
(Interruptions). . \Will you take your seat ? . .
.(Interruptions). . . Every day the time of the
House is taken on issues where every Member
wants to get up and say the same thing which is
not listed here... (Interruptions) . . . There was
an agreement in the Advisory Committee

meeting. .. (Interruptions) . . . Let us follow
that. . . (Interruptions) . . .
SHRI DIPEN GHOSH : I have a point I of :
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order. . . (Interruptions) . . .

THE DEPUTY CHAIRMAN : Mr. Dipen

Ghosh, no business has started-How can you
have a point of order ?. . . (Interruptions)... It
is point of disorder. . . (Interruptions) . . .

SHRI DIPEN GHOSH : The Leader of the
House has made a statement...(Interruptions) .
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SHRI YASHWANT SINHA : Madam. I
want to know from the Home Minister * Is he

aware thai Mr. Arjun Singh written a
letter to the Prime Minister..

22 MARCH 1993]

-
e L

Minister of Human 190

Resource Development
this connection ? Has he written a letter ? Let
him reply to it. Let the Home Minister say the
HRD Minister has not written a letter in this
connection... (Interruptions) ... If he says Mr.
Arjun Singh has made baseless allegations,
then Mr. Arjun Singh has no business to
continue in the Government.
(Interruptions’).. .
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iHE DEPUTY CHAIRMAN :
Home Minister has said it..

The
. (Interrup-

SHRI YASHWANT SINHA : What has
been ? He wants to communicate his
Parliament Members through the
newspapers. Is this what he is saying?...
(Interruptions). . .

SHRI SIKANDER BAKHT : The queseven if
it is a wrong news report, ivernment has got to
proceed

and
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take further action. . .{Interruptions) What
further action are you taking ? {Interruptions)

SHRI S. B. CHAVAN If the hon.
Members are going to allow me to speak .. .
{Interruptions) 1 have made the matters
absolutely clear that there has been no
telephone tapping so far as the intelligence
agencies are concerned and what Mr. Arjun
Singh wrote to the Prime Minister is between
Mr. Arjun Singh and the Prime Minister. I
can't say... {Interruptions)

HON. MEMBERS : No.

SHRI YASHWANT SINHA : This letter
was published. Once it is quoted in the Press,

it is the property of the House.
{Interruptions)
SHRI MENTAY PADMANABHAM

(Andhra Pradesh) : May I make a suggestion ?

THE DEPUTY CHAIRMAN : After the
Home Minister's statement, the matter is over.
.. {Interruptions)

SHRI YASHWANT SINHA : After the
Home Minister's statement, more questions
arise. . . {Interruptions) More questions arise
afier the clarification on the matter . . .
{Interruptions)

SHRI MENTAY PADMANABHAM :
Since the Home Minister denies. . . Inter-
ruptions)

THE DEPUTY CHAIRMAN : Mr. Afzal,
please go back. . .(Interruptions)

SHRI DIPEN GHOSH : Madam, it is not a
private affair. . . (Interruptions) The Home
Minister says that his colleague has made a
baseless charge to the Press. Is it a  private
affair.. . (Interruptions)

SHRI MOHAMMED AFZAL alias MEEM
AFAZAL : Mr: Arjun Singh has no right. . .
(Interuptions)

SHRI G. SWAMINATHAN (Tamil Nadu)
: Madam, we want a parliamentary committee
to investigate this matter. . . (Interruptions)
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SHRI MENTAY PADMANABHAM : Is
he prepared to allow a parliamentary com-

mittee to look into this matter ? (Interrup-
tions)

Minister of Human

SHRI S. JAIPAL REDDY (Andhra
Pradesh) : Our authentic information is. . .
(Interruptions)

THE DEPUTY CHAIRMAN : Mr. Mentay
Padmanabham, will you please sit down ?
(Interruptions) Please, Mr. Yashwant Sinha,
just a minute. .. (Interruptions) 1 said, please
sit down.. . (Interruptions) When 1 request
you. . .(Interruptions)

SHRI MENTAY PADMANABHAM :
Our demand is that a parliamentary committee
should be constituted to go into this matter
(Interruptions)

SHRI DIPEN GHOSH : How can it be a
private matter . (Interruptions)

THE DEPUTY CHAIRMAN: One
minute. . . (Interruptions)

J'HRI S. JAIPAL REDDY : Our authentic
information is that Mr. Arjun Singh wrote
three letters to the Prime Minister in this
connection; not one, three letters..
(Interruptions)

THE DEPUTY CHAIRMAN : Please take
your seat. . . (Interruptions)

SHRI DIPEN GHOSH : It can't be a private
affair between the Minister and the Prime
Minister. .. (Interruptions)

THE DEPUTY CHAIRMAN : Mr.
Narayanasamy, please take your seat...
(Interruptions) The Members are agitated on
an issue. The Leader of the House who is also
the Home Minister responded to it. To me, the
matter is closed. I am not discussing it any
more.. .(Interruptions) No, the matter is
closed. . . (Interruptions)

SHRI YASHWANT SINHA : The Home
Minister has responded by saying, "It is a
private affair." It is not a matter now only
between the members of the Government. It is
a public matter and he has to inform ...
(Inteiruptions)
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DR. MURLI MANOHAR JOSHI (Uttar
Pradesh) : He has to answer the question

raised by the Leader of the Opposition. . .
(Interruptions)

SHRI YASHWANT SINHA Various
allegations have been made not by us but by a
Cabinet Minister, Madam.

THE DEPUTY CHAIRMAN : Whenever
the Government take any action and come
before the House, I will permit you. . .
(Interruptions) But 1 am not going to permit a
discussion on it. . .(Interruptions) No, I am not
allowing. . . (Interruptions)

SHRI S. JAIPAL REDDY : It is not a

private matter.

THE DEPUTY CHAIRMAN : I am not
allowing any discussion, please... (Inter-
ruptions)

SHRI YASHWANT SINHA : Mr. Arjun
Singh should be called before this House,
Madam. . . (Interruptions)

SHRI DIPEN GHOSH : According to the
Leader of the House, the Minister has made a
baseless charge to the Press. Let him come to
the House. .. (Interruptions) Let Mr. Arjun
Singh come to the House . . . (Inteiruptions)
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SHRI G. SWAMINATHAN : It is not only
between Mr. Arjun Singh and the Prime
Minister. It relates to the MPs also.
(Interruptions)

SHRI MENTAY PADMANABHAM :
It is not a matter between the Prime Minister
and Mr. Arjun Singh. Let the Prime Minister
come and tell this House.. . (Inlri-rup'iions)
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SHRI G. SWAMINATHAN : It appear
that the telephones of the MPs have been
tapped.

" THE DEPUTY CHAIRMAN : It seem the
Members are not interested to discus the
Railway Budget or listen to Mr. Kesri'": reply.
We  have  discussed it  enough...
(Interruptions)

SHRI SIKANDER BAKT : The reply of
the Home Minister has opened the floodgate .
. (Interruptions)

SHRI S. JAIPAL REDDY : Let the
Minister, Mr. Arjun Singh, be summoned
before the House fo tell the House as to
whether he wrote letters to the Prime
Minister. Our information is, the Minister,
Mr. Arjun Singh, wrote three letters to the
Prime Minister in this regard. And the Home
Minister is not justified. .. (Interruptions)

SHRI G. SWAMINATHAN : The tele-
phones have also been tapped. As a Member
of Parliament, I am interested to know the
exact position. Newspapers say that not only
Mr. Arjun Singh.. .

The
(Inter-

THE DEPUTY CHAIRMAN:
Minister has clarified the position...
ruptions)

SHRI G. SWAMINATHAN: I am
interested in the matter because the newspaper
says that the telephones of the MPs have also
been tapped. We want to know the actual
position as a Member of Parliament.
(Interruptions)

THE DEPUTY CHAIRMAN : Order.

SHRI YASHWANT SINHA : There can-
no: be any order if there is so much disorder
in the Government. How do you expect order
in the House if the Government is in such a
disorder ? (Interruptions)
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THE DEPUTY CHAIRMAN : All right.
When the details come, I will permit you .. .
(Interruptions). . . Now please take your seat.

SHRI N. E. BALARAM : Unless the
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Minister comes here, how can the information

come ? The Minister has to tell us.
Otherwise, how do we know ?

THE DEPUTY CHAIRMAN : He has «aid
it.

SHRI YASHWANT SINHA : Madam, the
Home Minister says that it is a private matter
whereas it is not a private maiter. How is it a
private matter any more ?. . . (Interruptions). .
Ut is not a private matter any more.

SHRI N. E. BALARAM: How do we know
unless the Minister tells us ?

SHRI YASHWANT SINHA : Madam, we
want the Home Minister to clarify whether the
HRD Minister has written to the Prime
Minister or not. It is not a private matter any
more.

P

F[ ] Transliteration in Arabic Script.

SABHA] Minister of Human 196

Resource Development
THE DEPUTY CHAIRMAN : He will

clarify. Please... {Interruptions) Please . . .
(Interruptions) . . .

SHRI YASHWANT SINHA : We do not
accept his argument that it is a private affair.

THE DEPUTY CHAIRMAN : I am not
allowing anything on that. Please, that is
enough. . . (Interruptions). . . That is enough.
Please, that is enough... (Interruptions) . ..
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SHRIG. SWAMINATHAN : Madam,
newspapers have reported it. As the
Leader of my party, [ want to know. . .
(Interruptions) . . .

SHRI DIPEN GHOSH : A senior Minister's
telephone is being tapped. How can
They ask us to believe it is a private affair ?
How <can it be a private affair?...
(Interruptions) . . -

THE DEPUTY CHAIRMAN : Now that
matter, to me, is closed because I have other
business. Please sit down. . . (Interruptions).. .

SHRI YASHWANT SINHA : He did
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not reply. He said that it was a private affair.
We are challenging that thesis. That argument
will not cut much ice. It is not a private affair.
It is the business of this House to go into it.

SHRI P. UPENDRA (Andhra Pradesh) :
Simple denials will not do.

THE DEPUTY CHAIRMAN The
Ministers and the Members of Parliament
write many letters to many people. Do you
think that (he Home Minister has to reply to
all of them ?

SHRI YASHWANT SINHA : He has
written about the tapping of his telephone to
the Prime Minister. That kind of an argument
from the Home Minister will not do. . .
(Interruptions) . . .

THE DEPUTY CHAIRMAN : I have not
permitted it. It has never been permitted
by me. ..(Interruptions)... What you are
talking is absolutely irrelevant. , . .
(Interruptions) . . .

SHRI S. JAIPAL REDDY : Madam, it is a
matter of urgent and paramount pub-lic
importance. . . (Interruptions) . . .

THE DEPUTY CHAIRMAN : Let me be
very clear to you. please. You see, some
matter is agitating your minds. You raised it
and the Home Minister had responded to
it...Please, just a second... (Interruptions) ...
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SHRI YASHWANT SINHA : How can
he respond '?

THE DEPUTY CHAIRMAN : Whatever he
does, it is his responsibility.

SHRI YASHWANT SINHA: He did
no!. He has not responded to the whole
maiter.

THE DEPUTY CHAIRMAN Just a
minute. About the letters anybody writes to
anyone, it is not the responsibility of this
House to discuss. . . {Interruptions)... 1 am
not permitting it. .. {Interruptions) . . .

SHRI YASHWANT SINHA : What is the
responsibility, Madam ? The concern of this
House is about the tapping. The concern of
this House is about the Prime Minister using
the Government's intelligence machinery to

tap the telephones. (Interruptions). . . This is
the issue.
SHRI S. JAIPAL REDDY : The issue

concerns. . . (Interruptions). . .

THE DEPUTY CHAIRMAN : Will you
please sit down ?... (Interruptions) .. .

SHRI YASHWANT SINHA : When the
Prime Minister and the Home Minister misuse
the Government's intelligence machinery to
do this, then we have a right to ask in this
House.

THE DEPUTY CHAIRMAN : May [
remind the Members that we have business—
Railway Budget and the General Budget and
so many other Ordinances. If the Members do
not co-operate, then we will have to. . .
(Interruptions) Let me finish.
(Interruptions). . .

SHRI YASHWANT SINHA : We are
not responsible for the Ordinances. Madam,
we are not responsible for the Ordinances.

SHRI MENTAY PADMANABHAM :
But the Government is not cooperating.

SHRI N. E. BALARAM : Are they running
a Government ?

SHRI YASHWANT SINHA : It is not
our intention to stall the business of the
House.
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THE DEPUTY CHAIRMAN : Otherwise,

we will have to pass the Budget without

discussion.

SHRIN. E. BALARAM : The Minister?
telephones are being tapped. . . .
(Interruptions) . . .
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. (Interruptions) 1 am not permitting it..
..(Interruptions-).. .
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SHRI V. NARAYANASAMY (Pondi-
cherry) : The Home Minister has clearly

explained to the House. They are trying to
politicise the issue. . .. (Interruptions)

They are trying to politicise the issue.
There is no tapping. (Interruptions)

s} WrgraT FEAW IE W AT ¢
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T[] Transliteration in Arabic Script.



201 Re-Tapping of tele-
phones of Shri Arjun Singh

THE DEPUTY CHAIRMAN That
matter is closed. We have got other
business.

Aifami &% T, A& MT JAYA TG
Coll il
SHKI MENTAY PADMANABHAM

Madam, this matter is agitating everybody,
including the Congress Members.

SHRI DIPEN GHOSH : Madam, this is a
serious allegation. .. (Interruptions)

SHRI YASHWANT SINHA : How does the
Home Minister react to the suggestion made by
a Member of the Treasury Benches ? It is one
of their Members.

THE DEPUTY CHAIRMAN : The Home
Minister can talk to him. Now let us go ahead
with Our business. (Interruptions) .

N A Wi W A Y F
Fgr @ f= 7wy Browwg® o w@
¥, & favw @ ox faqm wex=
gt smy. . . . (aeewer)

SHRIMATI TAYANTHI NATARAJAN
(Tamil Nadu) There is no tapping

(Interruptions). The Home Minister cannot
give a statement on each one's statement.

SHRI V. NARAYANASAMY : He said
categorically that there was no tapping.. .
(Interruptions)

THE DEPUTY CHAIRMAN : If everybody
is speaking, nothing will go on record. =~ That
is the only thing I can do.

Anybody speaking on this matter is not going
on record. We have got the listed business. |
am going to it. Mr. Sitaram Kesri is sitting
here.

(Interruptions)

SHRI DIPEN GHOSH : Madam, it is a
question of propriety ..............

THE DEPUTY CHAIRMAN : Mr. Dipen
Ghosh, you heard what I said ? I said, after
this, anything spoken on this subject is not
going on record. We have got the listed
business. Let uts go ahead with that.
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SHRI MOHAMMED AEZAL  alias
MEEM AFZAL :**
THE DEPUTY CHAIRMAN : Mr.

Afzal, please go back to your seat.

W A TE 4T I b ...

(znerervet)

SHRI MOHAMMED AFZAL  dlias
MEEM AFZAL : **

THE DEPUIY CHAIRMAN Mr.
Afzal, please go back to your seat. Isaid

nothing will go on record.

SHRI MOHAMMED AFZAL alias
MEEM AFZAL : **

THE DEPUTY CHAIRMAN : Please go
back to your seat. My protection was there
enough. I gave you enough protection. You so
back to your seat. Whatever you discuss with
your leaders, you can discuss with them in the

Lobby. Now, I am going tn «tart and
announce... (Interruptions) T e,
Please do

not argue with me. Please sit down. When I
am on my feet, you must sit down.
(Interruptions) Please sit down. Let me make
an announcement. Mr. Kesri will give a reply
to the discussion which we had On the Bill
which is pending before the House. And after
that, we will take up the Railway Budget as
desired by the Members. (Interruptions)

o wey wmw weEl o Soeniwl
WETAT, #® ST §EE §  TAS
P g ... . (orsuw)

Inewety - own oEws Tem @
... (suwumR)

R WA WA WEHN . BT ANE
TR AT FRERER W
(e

ot ey tag (T faetheae)
dew. ww ff sy g 7 C9IS
T 2 ... (srauw) wE T &l

4T g 73t faer

eIt
. (erar)

** Not recorded.



